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JUDGMENTu(@RAi) | ' \
The gfievance of the applicant in this case

is that the postééf the Head of Department-in the Pusa
ﬁh@; Poly-Technic, which is under the'Delhi'Administratioﬁ,

ére té be filleé up in the ratio‘of 75 % -to 25 % by

promotees and direct recruits respectively., The first

two vacancies, acéording to him, occurred in 1984-85

and were duly filled by. promotees, The third vacancy

occurred on 1.1,1986 but instead of filling the same from

promotees, the Delhi Administration intimated the Union

Public Service Commis-ion for selecting a candidate to be
2]

appointed‘py'a direct recruit, Pursuant thereto, an

advertisement (Annexure A-l) has b=sen issued'by the UPSC,

However, on a representation made by the applicant and the

likeg, who were looking forward t6 promotion to the szid

post, the Delhi Administration has since written to the’
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UPSC for withdrawing the advertisement and withholding
the process of selection. It is so stated by the

applicent in para. 6.8 of this Application.

2; It is obvious that the appointiﬁg authority
in th= case is the Delhi Administration and not the
UPSC which is only a Constitutional agency for making
selections, Tﬁe recommendations of the UPSé are
purely advisory in-nature and it is for thé appointing
authority to ensure that appointments are méde to a
particular post in accofdance with the rule of rota and
quota if there is aﬁy, as is alleged by the counsel.
for the applicant. Hence, ﬁo case for any directions
to the UPSC in th_i‘s behalf is made éut. This
Applicaztion is rejected,
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